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1977 (English versions) and 10th 
December, 1977 (Hindi version).

(2) The Refined Groundnut Oil 
(Regulation of Refining and Price) 
Control (Amendment) Order, 1978, 
published in Notification No. S.O. 
25 (E) in Gazette of India dated 
the 19th January^ 1978.

(3) S.O. 59 (E) published in 
Gazette of India dated the 2nd 
February, 1978, rescinding the Mus
tard Oil (Price Control) Order,
1977.

(4) The Pulses, Eklible Oilseeds 
and Edible Oils (Storage Control) 
Amendment Order, 1978, published 
in Notification No. SO. 64 (E) in 
Gazette of India dated the 4th 
February, 1978 (English version) 
and 11th February, 1978 (Hindi 
version). IPlaced in Library. See 
No. LT-1571/78].

N a t i o n a l  D e v e l o p m e n t  B o n d s  
(A iv id t . ) R u l e s ,  1977, 11t h  V a l u a 

t i o n  R e p o r t  o f  L .I .C . a s  o n  3 1 -3 -7 7  
a n d  N o t i f i c a t i o n s

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRI ZULFIQUARULLAH); I beg 
to lay on the Table:

(1) A copy of Notification No.
S.O. 4062 (Hindi and English ver
sions) published in Gazette of Indie 
dated the 20th Sept^ember, 1975 
issued under section 6 of the 
Indian Coinage Act, 1906. [Placed 
in Library.' See No. L T -1572/78].

(2) A copy each of the following 
Notifications (Hindi and English 
versions) under sub-section (3) of 
section 21 of the Indian Coinage 
Act, 1900: —

(i) The Indian Coinage Rules, 
1975 (Development '"Oriented 
Coins,‘ 1975') published in Notifi
cation No. S.O. 4063 in Gazette of 
India dated the 20th ^pttember, 

- 197B.

(ii) The Indian Cbinege Rules.
1976, (Development Oriented 
Coins, 1976) published in Notifi- 
cation No. S.O. 1721 in Gazette 
of India dated the 29th May,
1976.

(iii) The Coinage (Weight and 
Remedy of Coins of Rupees Fifty 
and Ten and Paise Ten and Five 
Coined for Save for Develop
ment) Rules, 1977 published in 
Notification No. S.O. 1999 in 
Gazette of India dated the 18th 
June, 1977. [Placed in Library. 
See No: LT-1573/78].

(3) A copy each of the following 
Notifications (Hindi and English 
versions) under section 38 of the 
Central Excises and Salt Act, 
1944:.—

(i) The Central Excise (Twen
ty-eighth Amendment) Rules, 
1977 published in Notification No. 
G.S.R. 1695 in Gazette of India 
dated the I7th December, 1977.

(ii) The Central Excise (Twen'- 
ty-ninth Amendment) Rules,
1977, published in Notification 
No. G.S.R. 772 (E) in Gazette of 
India dated the 23rd December,
1977.

(iii) Central Excise (Amend
ment) Rules, 1978, published in 
Notification No. G.S R. 27 (E) in 
Gazette of India dated the 10th 
January 1978.

(iv) The Central Excise 
(Second Amendm^nt) Rules,
1978, published in Notification 
No. G.S.R. 44 (E) in Gazette of 
India dated the 25th January,
1978, together with an explana
tory memorandum. XPlaced in 
Library. See No. JjT-1574/78],

(4) A copy of the National Deve
lopment Bonds (Amendment) 
Rules, 1977 (Hindi and English 
versions) published in Notification 
No. tJ.S.R. 725 (E) in Gazette of 
India dated the 1st December, 1977,
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under sub-section (3) of section 12 
of the Government Savings Cer

tificates Act, 1950. IPlaced in
I.ibrary. See No. LT-1575/78].

(5) A copy each of the follow
ing Notifications (Hindi and En
glish versions) under section 150 
of the Customs Act, 1962; —

(i) G.S.R. 785 (E) to 780 (E) 
published in Gazette of India 
dated the SOth 'December, 1977 
together with an explanatory 
memorandum.

(ii) G.S.R. 4 (E) published in 
Gazette of India dated the 4th 
January, 1978 together with an 
explanatory memorandum.

(iii) G.^.R. 33 (E) published 
in Gazette of India dated the 
13th January, 1978 together with 
an explanatory memorandum.

(iv) G.S.R. 54 (E) and 55 (E) 
published in G«zette of India 
dated the SOth January, 1978 to
gether with an explanatory 
memorandum.

(v) G.S.R. 59 (E) published in 
Gazette of India dated the 31st 
January, 1978 together with an 
explanatory memorandum.

(vi) G.S.R. 60 (E) and 61 (E) 
published in Gazette of India 
dated the 31st January, 1978 to
gether with an explanatory 
memorandum.

(vii) G.S.R. 72 (E) published 
in Gazette of India dated the 9th 
February, 1978 together with an 
explanatory memorandum.

(viii) G.S.R. 74 (E) published 
in Gazette of India dated the 
16th February, 1978 together with 
an explanatory memorandum. 
[Placed in Lihrarif. See No. 
LT-1576/78].

tr. I
(6) A copy each of the follow

ing Notifications (Hindi and En

glish versions) issued under the 
Central Excise Rules. 1944: —

(i) G.S.R. 1739 published in 
Gazette of India dated the 31st 
December. 1977 together with an 
explanatory memorandum.

A
(ii) G.S.R. 30 (E) published in 

Gazette of India dated the 13th 
January, 1978 together with an 
explanatory memorandum.

(iii) G.S.R. 76 published in 
Gazette of of India dated the 14th 
January, 1978 together with an 
explanatory memorandum.

(iv) G.S.R. 34 (E) and 35 (E) 
published in Gazette of India 
dated the 17th January, 1978 to
gether with an explanatory 
memorandum.

(v) G.S.R. 52 (E) published in 
Gazette of India dated the 28th 
January, 1978 together with an 
explanatory memorandum.

(vi) G.S.RI.. 179 published iffi 
Gazette of India dated the 28th 
January, 1978 together with an 
explanatory memorandum.

(vii) G.S.R. 63 (E) published 
in Gazette of India dated the 3rd 
February, 1978 together with an 
explanatory memorandum.

(viii) G.S.R. 65 (E) to 67 (E) 
published in Gazette of India 
dated the 4th February, 1978 to
gether with an explanatory 
memorandum.

(ix) G.S.R. 240 published in 
Gazette of India dated the 11th 
February, 1978 together with an 
explanatory memorandum. [Plac
ed in Library. See No. LT- 
1577/78].

(7) A copy of the Eleventh 
Valuation Report (Hindi and En
glish versions) of the Life Insu
rance Corporation of India as on 
the 81st March, 1977 under section
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, 29 of the Life Insurance Corpora- 
 ̂ tion Act, 1956. IPlaced in Library. 
 ̂See No. L T -1579/80].

(8) A  copy each of the following 
Notifications (Hindi and EngUsh 
v is io n s ) under sub-section (3) of 
section 29 of the Regional Rural 
Banks Act, 1976; —

(i) The Sultanpur Kshetriya
Gramin Bank (Meetings of
Board) Rules, 1977, published in 
Notification No. S.O. 3973 in
Gazette of India dated the 24th 
December, 1977.

(ii) The Uttar Banga Kshetriya
Gramin Bank (Meetings of
Board) Rules, 1977, published in 
Notification No. S.O. 3974 in
Gazette of India dated the 24th 
December, 1977.

(iii) The Pandyan Grama 
Bank (Meetings of Board) Rules,
1977 published in Notification 
No. S.O. 3975 in Gazette of India 
dated the 24th December, 1977.

(iv) The Vaishali Kshetriya
Gramin Bank (Meetings of
Board) Rules, 1977, published in 
Notification No. 3976 in Gazette of 
India dated* the 24th December,
1977.

(v) The Monghyr Kshetriya
Gramin Bank (Meetings of
Board) Rules, 1977 published in 
Notification No. S.O. 3977 in 
Gazette of India dated the 24th 
December, 1977.

(vi) The Bundelkhand Kshe
triya Gramin Bank (Meetings of 
Board) Rules, 1977, published in 
Notification No. S.O. 3978 in 
Gazette of India dated the 24th 
December, 1977.

(vii) The Santhal Parganas
Gramin Bank (Meetings of
Boards) Rules, 1977, published in 
Notification No. S.O. 3P79 in 
Gazette, of India dated, the 24th 
December, 1978.
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(viii) The Hardoi-Unnao Gra
min Bank (Meetings of Board) 
Rules, 1977, published in Notifica-- 
tiOn No. S.O. 3980 in Gazette o f 
India dated the 24th December,.
1977. [Placed in Library. See 
No. LT-1578/78].

12.03 hrs.
STATEMENT BY PRIME MINISTER 
RE. HIS PARTICIPATION IN THE 
COMMONWEALTH HEADS OF GO
VERNMENT REGIONAL MEETING 

HELD AT SYDNEY

THE PRIME MINISTER (SHRI 
MORARJi DESAI): On the 17th o f
February I returned from the meet
ing of the Commonwealth Heads of 
Government of Asian and Pacific 
Region, which was held in Sydney 
for the first time. The initiative for 
this Conference was taken by Prime 
Minister Fraser of Australia at the 
Commonwealth Conference held in 
London last June. Even at that time^ 
I had welcomed the proposal since 
r believed that a smaller regional 
meeting could be more useful and 
effective in initiating and pursuing 
plans for cooperation in a number o f 
fields, mainly economic. We were 
glad to note that the Sydney meet
ing was attended by the Heads o f 
Government of all the 12 countries 
in the region. I was accompanied by 
a delegation which included the Min
ister for External Affairs.

From India’ŝ point of view, the 
Conference served an important pur
pose in bringing together the leaders 
of the Commonwealth countries in 
the Asian and the Pacific region, 
some of them from small countries 
like Nauru, West Samoa and Tonga, 
with which we have not had close 
contacts. I also bad a valuable 
opportunity^ tk> renew my acquajin- 
tance with President Ziaur Rahman 
o f  Bangladesh, President Jayawer- 
dene of Sri Lanka, Prime Minister 
Lee Kuan Yew of Singapore, Prime


